DTEM NO. 88 REG STRAR COURT. 2 SECTION |V
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Cvil Appeal No(s). 458/2009

V. K. SHARVA Appel | ant ('s)
VERSUS

KARAM SI NGH PALNE & ORS. Respondent ( s)

W TH

C. A. No. 459/2009
Date : 28/10/2016 This appeal was called on for hearing today.
For Appel I ant(s)

M. Abhi shek Atrey, Adv.

Ashok K. Mahaj an, Adv.
For Respondent (s)
Aj ay Pal, Adv.
Arun K. Sinha, Adv.
Ashok K. Mahaj an, Adv.
s. Anil Katiyar, Adv.
S. K. Sabharwal , Adv.
. Binu Tanta, Adv.
Ms. S. Janani, Adv.
UPON hearing the counsel the Court made the follow ng
ORDER

735333 %

C. A. No. 459/2009
The r espondent No. 1 has al r eady filed t he st at ement of case.
Ld. counsel for t he appel | ant and t he ot her appeari ng respondent s
have not filed the statenment of case. However, statenent of case is
not mandatory as per anended Suprenme Court Rules, 2013. Vi ewed t hus,
the matter shall be processed for listing before the Hon&#39; bl e Court
as per rules.
C. A. No. 458/ 2009 - File not received. List on 29.11.2016.
(M V RAMESH)
Regi strar
SB



